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ANNlIAL REPORT or HINDUSTAN STar. 
LTD., RANCRI AND REvIEw BY Gov-
EllKMENT THEREON 

'1'IIe Deputy Minister In the Minb-
try of lrou aDd Steel (Shrl P. C. 
SethI): I beg to lay on the Table a 
copy each at the following papers:-

(1) Annual Report at the Hindus· 
tan Steel Limited, Ranchi, for 
the year 11164-65, along with 
the Audited Accounts and the 
comments at the Comptroller 
and Auditor General thereon, 
under sub·seotion (1) ot aec-
tion 619A of ilhe Cbmpsnlel 
Act, 1966. 

(2) Review by the Government 
on the working of the above 
Company. 

[Placed in Lihrary. See No. LT-
~'58G/66). 

Mr. Speaker: Shri Iqbal Sinch.-
No one? The .. e ougbt to be .omeone 
to act on his hehalf. No one i. ril-
ing. 

ANNUAL REPORT OF HINDUSTAN blsle· 
TICIDES, LTD., NEW DELRI, RIMEW 
BY GOVEllllllON:r DUIIIIlON, AJIII AN-
Nll'AL REPoRT OF HnmU8:rAJI Aftl-
Bl0TIC8, LTD~ PmIPIa AJIII lWvmw lIT 
GoVDINMENT TIIDEON 

8bd MaD.u1tJlaj Sbah: On bebalf of 
Shri Iqbal Singh, I beg to lay on the 
Table a copy each of the followm. 
papers:-

(1) Annual Report ot the Hln-
du.tan Insecticide. Limited, 
New Delhi for the year 
11164-85 along with the 
Audited Accounts and the 
comment. of the Comptroller 
and Auditor General thereon 
under Bub-section (1) of .... 
tion 819A at the Companies 
Act, 11158. 

(2) Review by the GovernmlSlt 
on the working at the aboye 
Cnmpany. 
[Placed in Llbrczl'1l. See 1'1'~. 
LT-5581/66J. 

(3) Annual Report or the BIn-
d ustan Antibiotic. LImited, 

Pimpri (Poona), tor the year 
11184-65 along with the Audit. 
ed Accounts and the com-
ments of the Comptroller and 
Auditor General thereon, 
under sub-section (1) ot sec-
tion 619A of the Companiea 
Act, 1956. 

(4) Review by the Government 
on the working at the above 
Company. 

[Placed in Librarl/. See No. LT-
5588/66). 

ADMINISTRATION REPORT OF TEA BoARD. 
COFFEE (THIRD .AMENDMENT) RULES. 
1985, AND Avorr REPORT ON Acco-
UNTS OF COFFEE BoARD, 1981-82 

TIle Deputy Mlalster In the IIJIU.. 
try of Ccmuneree (Sbrl Sball Qur.hI.): 
I beg to lay on the T:ablo: 

(1) A copy of the Administration 
Report at the Tea Board tor 
the period lst April, 1984 to 
31st March, 1965. [Placed In 
Librarl/. See No. LT-5589/ 
66). 

(2) A copy of the Calfee (Tbir<1 
Amendment) Rule., 1985 pub-
lIahed in Notification No. 
G.S.n. 1835 in Gazette at 
India dated the 18th Decem· 
ber, 1985 under sub-sectioD 
(3) ot section. 48 of the Calfee 
Act, 1942. [Placed in Librarl/. 
See No. LT.5590/86). 

(3) A copy at the Audit Report 
on the Accounts nf the Coffee 
Board ~or tne YPur 1981-6!. 
[Placed in LibraTl/. See No. 
LT 115111188). 

ANNUAL REPORT OF ChuSSA Roo 
TRANSPORT Co., LTD., BERHAMPUB, 
DIRECTORS' REPORT ON IT AIfD Rs-
VIEW BV GO\"ERNMENT :rHERIlON 

fte DQat:r IIblster In the JIIDII. 
trt 01 aanwa,. (Shri IIhuI Naill): I 
beg to la, on the Tlble a coPT each 
of the follOWing papen: 

(1) Annual lieport eof the OrIDa 
Road Transpor. CompBlQ' 
Umlted, BerhampUr, b tile 
yau 11M13-M. under ~ 




